FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SITI JIND DIGITAL MEDIA COMMUNICATIONS PRIVATRE LIMITED
OPERATING IN MEDIA AND PUBLISHING INDUSTRY AT
[JIND, HARYANA]

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SR - RELEVANT PARTICULARS S
L Name of the corpo1ate debtor along with PAN & CIN/ | SITI JTND DIGITAL MEDIA
LLP No. COMMUNICATIONS PRIVATE
LIMITED,
U72200DL2010PTC2101071,
PAN - AABCL9536C

2. | Address of the registered office Regd. Office- No-203, 2nd Floor, J
Block, Prakash Tower LSC Ashok
Vihar, Phase-1, North West Delhi,
India, 110052

Address for maintaining Books of
Accounts- 478/11 Near Fire
Brigade Station, Saffidon Gate, Jind
,Haryana, India, 126102

3. | URL of website http://sitijind.ibc2016.net/

4. | Details of place where majority of fixed assets are The CD has no Land &
located Building and the majority of
Plant & Machinery is located
and operations are run from:

JIND- 478/11 Near Fire Brigade
Station, Saffidon Gate, Jind
,Haryana, India, 126102

5. | Installed capacity of main products/ services It has a digital Headend installed
at Jind office. Through which
unlimited viewers can receive
Digital Tv Services.

6. | Quantity and value of main products/ services sold in Details can be sought by sending

last financial year a request to the Resolution
Professional at

sitijinddigital.cirp@gmail.com
7. | Number of employees/ workmen Count of employees on payroll -

8




8. | Further details including last available financial Details can be sought by sending

statements (with schedules) of two years, lists of a request to the Resolution

creditors are available at URL: Professional at
sitijinddigital.cirp@gmail.com

9. | Eligibility for resolution applicants under section Details can be sought by sending

25(2)(h) of the Code is available at URL: a request to the Resolution

Professional at
sitijinddieital.cirp@gmail.com

10. | Last date for receipt of expression of interest 05.06.2024

11. | Date of issue of provisional list of prospective 15.06.2024
resolution applicants

12. | Last date for submission of objections to provisional 20.06.2024
list

13. | Date of issue of final list of prospective resolution 30.06.2024
applicants

14. | Date of issue of information memorandum, evaluation 05.07.2024

matrix and request for resolution plans to prospective
resolution applicants

15. | Last date for submission of resolution plans 04.08.2024

16. | Process email id to submit Expression of Interest sitijinddigital.cirp(@gmail.com

- Harvinder Singh
Resolution Professional

In the Matter of Siti Jind Digital Media Communications Private Limited

(Regn No. IBBI/IPA-001/IP-P00463/2017-18/10806)

AFA valid up to 10.05.2024

Email: Regd. with IBBI: harvinder@akgandassociates.com

Address Regd. With IBBL: 11 CSC DDA, Market A Block Saraswati Vihar, New Delhi, National
Capital Territory of Delhi , 110034

Address for correspondence: 11 CSC DDA, Market A Block Saraswati Vihar, New Delhi, National
Capital Territory of Delhi ,110034

Email: For Correspondence: sitijinddigital.cirp@gmail.com

Mobile No.: 9810046631

Place: Delhi
Date; 21-05-2024
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FINANCIAL EXPRESS

AXIS BANK LD, | RETAIL LENDING AND PAYWENT GROUP (LOCAL DFFICEBRANCH): AXIS HOUSE

TOWER-2, 260 FLOOR, -4, SECTOR-124, NOUDA EXFRESSWAY, JAYPEE GRESNS

WESHTOWN, BODA-2H 01, UL, XIS BAKK LTD,, TR0 FLOOR, GIGAPLEX, K2

U TR T g Ie ol 5 TTC INOUSTRIAL AREA, MUGALSAN ROAD, AROLE NAW WLWAZ A - 830 726

F|_|F| TR oI S[T NI fEcisTERED OFFICE: “TRESHUL", IRD FLOOR OPF. SAMARTHESHWAR TEMPLE
PROPERTY LA GARDEN, ELUSBRIDGE AHMEDABAD - 30806,

E-ALICTION SALE NOTICE FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITESATION AND

RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002
|_READ WITH PROVISO TO RULE 8{6} OF THE SECURITY INTEREST (ENFORCEMENT) RULE, 2002. |

otice is b harehy given to the pablic in general and in gaticular 10 the Barowess) and Guaranmior(s) (hal
i Bitlaw desscriped ammdvabie propasy @ morgeged'chaned o Ihe secured cridiler, the physical
passesaion of which hag baen taken by the Authorised Ofices of Sacured Craditor wil be ol on
“4s s where i5" | "As is what is" and "Whatever thers is" on 26-Jun-2024 for recovary of Rs,
331,53, 128 [Rupees Thirly Three Lakh Fifty Three Thowsand One Hundred Twanty Six Only] duss
&5 0n 10,05, 2024 with fulure iInlerest ard costs due i i secured craditor MR, KEWAL KRISHAN &
MRS, HEELU RAINA in Loan Mo, PCROGIGIZNT243E, Please refer the appandad auciion schedais
far necessary details-

KHOWHN ENCUMBRANCES{IF ANY] | HIL

RESERVE PRICE (IN RE.} R, 33, 10,0004 iRupeds Thiry Nine Lakh Taenty Thousand Onli]

EARKEST MOMEY DEPOST IN RS, |Rs. 3920008 (Rupess Three Lakh Ninety Two Thousand

Qrly] broiigh DEVPCY i Tl Axis ank B4, pavable a1 Delh

BID INCREMENTAL AMOLUNT Rs. 10,0000~ (Rs Ten Thousand only)

LAST DATE, TIME AND VENUE Till 24-Jun-2024 [ales] by 0500 M. Axis Housa, Tower-Z, 2nd

FOR SUBMISEION OF BIDS | Fhooa, |14, Secfos-128, Molda Expressway, Jaypee Greens
TENDER WITH EMD Wishicwn, Moida-201301, U.P, addressed fo Mr. Mukesh Singh
DATE, TIME, AND VENUE FOR On 26-Jun-2024, between 1100 AM =nd 1200 Moon
PUBLIC E-AUCTION with unimiled eefarsions of § minutes each al web parial

th:.'lww.huha:minnunm

g-guciion tender documents containing e-auction bid form,
dockaration ete., are available in the wobsite of the Service
Provider as menticned above

SCHEDULE-DESCRIFTION OF PROPERTY.= Commerial Shop No 123 Din Fist Floar, Having
Supgper Arap 320 Bq, Ff (Approc 20072 Bq. Mar ) With Covered frea 194 Sq, F1. (Appeox 10802 Si. Mie)
In The Cammercial Sile Ceevstructed  Lindar Tha Nama &nd Slyle A5 ° Pancheal Squara” 81 C-2 in The
Tawnship Known As-Grossing Republic, Dundahera, Ghaziabad, Up East ; Road-30 Mers.. West;
Char Praperty, Morth: Othar Property, South: Road-45 Mirs

For Dwtailed Terms And Conditions Of The Sade, Please Refer To The Link Provided In The
Spcured Creditor's Website Le. Hitps:(Www axisbank comifuction-Retall &nd The Bank's
Approved Servica Provider MUS C1 India Private Limited A% Their Web Poral Hitps:!
www, bankeauctlans. com

The suction wil be conducied onling through the Bank's approvad servica pravider Mis.C1 Indis
Priscate Lnited 2t thisr web portal hbps:Vwww bankeauctians, com.

For amy other assistance, the intending bidders may contact Mr. Mukesh Singh, Moblle Mo

BEFORE DEBTS RECOVERY TRIEUNAL —II, DELHI,
4TH FLOOR JEEVAN TARA BUILDING PARLIAMENT STREET MEW DELHI — 110001,
Motice under section 10(4) of the Recovery of Delbts Due to Bank and Financlal Institutions Act
1993 read with rule 12 & 13 of the Debts Recovery Tribunal {Procodure Rule) 1993) in the mattor of

A MO 382023 DATE: 16.05. 2024
HIFC Bank Ltd, APPLICANT

VERSUS
M5 ROBOBLLL TECHNOLOGIES PYT LTD & ORS. RESPOMDENT

To, DEFENDANT- 01 Ms Robobull Technologies Pyt Lid Through It Direclor Mr. Maseen dgrawal
fnd Ms Shilpi Agrewal F-2504 Ird Fhoar Okhia Indwestnal Area Phase-ll Maw Dalhi 20, &0 ALB-1/ A5
Greund Floor Mahan Co-operatve Dalhi - 44, D2 My, Naveen Agrawal 8-12 8 151 Floor Kalkaji Dedi
D3 Mr Sandoep Goyal E-127 Jrd Fioor Masid Mod Graatar Kaslash-3 Dell
‘Whereas the abova namead epplicant {s) has ! have institubed a caza for racovery ol Rs. 1,05,75,678. 251
{Rupee One Croré Eighty Five Lakh Seventy Five Thousand 3ix Hundred Seventy MNine And
Twenty Five Paise Only) against you and whete as il has baen shown 1o ta salisfzoSon of tha Tribunal
that ftis nol possible to serve yow i the ardinany way thanefore, this nofice is given By advertisemant
clirgcirg you to maks appeasance 0 e Trowndl on 1809 20248 AL 10,30 A M. Take nalice (katin delug
of your appsaranca an lhe day befara the menfioned, the casa wil ba haard and defarmined in your
ghsenca,
All B makbers will be faken up throwgh Yideo Conlerencing and for thal purpasa (- (1) Al The
Bdvocatesilifiganis shal dowrinad tha "Cisco Webex” appicasion / Software; (8] "Meeting D" and
"Pasgword" farihe date of hearng qua casas o be taken by Hon'te Prasiding Office/Registrar. shall be
deplayedin e dady causa E=f ib2elf al DRT Official Pardal Le. "dret.gow.in® {iE) Ik &y axigency gua that
the Advocaied Litigants can cordact the concerned afficial & Phe Mo, 011-23T42478, Goven undar my
P eyl s oo thie Tnbanad (his te 168h day of May, 2024
By Order of the Tribwnal,
Section Officer, DRT-M, Delhi

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SITI JIND DIGITAL MEDIA COMMUNICATIONS PRIVATRE LIMITED

OPERATING IN MEDIA AND PUBLISHING INDUSTRY AT [JIND, HARYAMNA]

[Under sub
.:||::-:n.

ion (1) af regulation 368 of the Inso 1 af India

ney Resolution Process

nty ard Bankr

for Corporate Persons) Regulal

FEDERAL BANK

YOUR PERFECT BANKING PARTNER
Nalda Secter-18, B 10 Grownd Floor, Near Nedda Metrs Station-18, Gautam Budha Nagar, U.P.-200301

_ ~ RELEVANT PARTICULARS
1 |Ne "r'|E' .:-r 1|'1E -:-:um:-rax_ detsior BlONE SITI JIND DEGITAL !ITE}IA EU'HHIJHIEA'I'IDHE
with PAN & CINS LLP No. PRIVATE LIMITED,

UT22000L2010PTC2A0 207,

| PAN - AAECL 95360
Hagd Office - No-203, Znd Floar, 1 Block,
Prahagh Toveer LSC Ashok Vikar, Plase 1,
Morth Wast Dethd, India, 110052
Adidrass for malptaining Books of Aceounts
475 11 Mear Fire Brigade Statlon, Saffidon

| I.':“Hl_q.-_e. |i|_||:!_:|'|a-.|_|:,'.=’.j':i-|: |!'|‘.:i-::.'l. 136102

| httpe//sitpind sbel016net!
Tha CD has no Land & Building and the
majority of Plant & Machinary is located and
operations are run from:
AND: 4T84 Mear Fae Brigade Station,

| Saffidon Gate, Jind Haryana, india, 126102
It has a ej_z_lta 'Headend Installed at Jind offica,
Theaugh which unlmibad wewers CAn recene
I'I||='1,:1I T E.-l,.r o et
|:|E|1.-HI|5- can tlE‘ BOUght oy sending a Tequast 1o
the Resolution Frofessional &t
sifijincdigitalcirprlgrmail com

[ Couint of emplaveas an panroll - 8

| Details can be sought by sending a request to
the Fasoluton Professions &t
aifijinddigital cirpEgmall oorm

2 .."'.ﬂUrEEE- of the reglaterad office

3. | URL of website
d_ | Detalls of place whera magrity of
flxed asseds ara focated

L
v

Instasiad capacity of main products,’
HErViG

B | Guantity and walue of main prodicts, |
| services gold in kEst financial yea

_—\J

{ Muember of employees’ workmen
f. | Further cetails including iast available
financlel-statameanta (with schedubag)

| of T pears, lists af credtors are

_[ovmilable SIURL:

9. | Eligibility for resoivtion applcants

undar section 52 hof the Code

15 aeadahle at

| Details can be soeght by sending & requast to
the Resoluton Professionsl &t
sifijincldigitalcirp@gmall.oom

FORM A

PUBLIC ANNOUNCEMENT
[ Under Regulation 6 of the Insalvency and Bankruplcy Board of India
{Insolvency Resolution Process for Corparate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF
AUTONEEDS (INDIA) PRIVATE LIMITED
- RELEVANT PARTICULARS
'Name of Corporate Debtor  AUTONEEDS (INDIA) PRIVATE LIMITED
. {Date of Inceeparation of Corparate Deblor | 1HIH1292
. |Authority under which Corporate Dedlor i | Regesttar of Companms, Dalhi
mGarporatad | ragislered
& |Coeparale ldenlity Mo ! Liméad Liakbility
|\dentification ha. of Corporate Debior
5. | Addneess of the reqiztarad office and
phncpal E'-"':EE' ||r any) of D:II'::I..TE-LEI I.'.l-'ll:-'.-:lr

& | Insoiver |I::. commeancement dats
respect of Corparale Dehtor

Ead | | ==l

| UT48800L 1002P TCIMETOR

|E-14, Fandav Magar, Tpp. Mather Dainy. Hero Handa

Eﬂswrﬂﬂm. Palpargany, Dahl- 110052

|14/05/2024 [Copy of crder recesvad on 16,05 2024

Eslimated date of closure urir-'suf;wanv:',- [10V81/2024
{resalulion process

B, |Name and Regstration number of the
nsHvency professional 3y a5 Infenm
Resaluticn Professions

4. | Address & email of fe imlenm resoiution
professional, &5 registznad with he board

Ms. Rashmi Mintri
Regd. No: [BELIPA-DD1P-PODTE
2017201 BT 185
Address: ID-18-B Kaar Asheana Chowk
Pirammura, Naw Defhe- 190024,
Emall; ca.raghmiminiriggmall.com
Address: JD-18-B. Kear Aghéana Chowk
Pitamrgiura, Mew Delke-190034,
Email: nrnarlp?q?dl?ﬁ]gﬂms 0m
BI06/2024
[14 days fram tha date of Public Announcamerni]
(2| Classesof cradiors, § any, under clausa (b) | Nol Appécabls
aof sub-zecton [B4) of gechion H1; ascerainad
by e Inlenm Resaltion Professional

| .:J'u:l':iréss and a-mail 1o be used for
corraspanance with the Imsrm
Resoiution Professional

11| Last dale for subiresion of claims

+31.9873015430 Authorized oficer of the Bank during offica hours from 10am.to 400 pm, | | Ol Leold1KLISIIFLCO00368 _ Website: waw foderaihank.ct.in 10, Lot date for receipt of xpression | 05,06.2029 13 Eﬂawiﬁﬂﬂgﬂﬂgaﬂﬁ Not Appicabie
Data: 21.05.2024 Place: Noida Sdl-, {Authorized Officer), Axis Bank Ltd. PUBLIC NOTICE FOR RUPEEK GOLD AUCTION ,-,. ga;'en;ﬁ“ e in & class fhree names for each class)
- Motice is hereby given to the public in general and the actount holders in particular = “ﬂ“ﬁ ,L:"'n: -e"*.l:lhllr:ll:-r'll-l otd ke 14 fa) Rekevard foems and | {3) Capy of the above Forms can be dawnloaded fram
= CAN Fl N H 0 M Es LTD_ that e-auction of the pledged gold crmaments in the below mentioned account’s will 7 [5.&,?@:@,. whmim‘,’i"@,f bR | 2006 9004 (1) Delails of authorized representaives | the weblnk: hitps: bl govinsenfomsidownloads
CanF 1 DDA Building, 1st Floor, Near Paras Cinema, Nehru Place, be conducted by The Federal Bank Lid. on 12/06/2024 thr!:nugh online portal, | to provisional list . are available at it Mat Apphcable
n BamNK) New Delhi-110019 Ph.: 011'26430236/7625079108 hﬂﬂﬁiffgﬂld-SEmH:qﬂ- Iﬁ[ﬂrEE-tEd hU}'EFS ey IDQ 'ﬂr"T':'"'rE aucton ﬂﬂﬂal o Contadl 13, Date of msue of finel list of 0 200 I Mpfce is harehy qiven fhal the Nalional L"'_.|:||'|1|:|_:|r_'_.'La'.l,' Tribanad kas ardered the commencament of 3
mm:—?:m i . : " ) the Bank at following branches for further information. In case & -auchon s not | prospective resalution applicants _ ! Corporate Insclvency Resolison Procass of the WS, Autonesds (India] Private Limited on
Traarintiey Tevamr o Bty EMAilz delhi@canfinhomes.com CIN : L85110KA1987PLC008699 materialised for any reason on the date mentioned abave, with respect any or all 14, | Date of mssun of iMomation 05, 07, 2024 14,05,2024 [Copy of order received on 16.05.2024].
GOSN ST (o] o) (o TR TG ) ML L L T TE LT EY TG TG AR N | items of the pledged omaments, Bank shall be conducting private Sale/E-auction of - Tﬂiﬂz;ir;izrﬂ;f;'zz ;‘sz_:: Il. The creditos of Mis. Awtoneeds {india) Private Limited, are hereby called upon to subm their
The undersigned being the Authorised Officer of Can Fin Homes Ltd. under the the items on an}rsuhsﬂquemda'r&.-im:hnl{ﬁurthernnhce. l:', prispective r|:-_ﬂ;|:.l|.1l-i-:|||a-:||||:lii-::a-5|:-1:1 ﬂmrﬂmﬂm E;hpﬁaﬁ 03.06.2024 to the irnderim Resalution Professional at the address
Securitisation and Reconstruction of Financial Assets and Enforcement of Security | |ifn| Branch Name Loan Alc. No. {3M. | Branch Name Loan Alc. Ko. 15, | Last date for submissan af | 04082024 " Tr;?'. R g . L &
Interest Act 2002 (54 of 2002) and in exercise of the powers under section 13 (2) read with | [5 |Nirman Vihar TAE1ER0002E873 1 19 | Ghazabad B 1ARA0001GTET | resolution plans . !I.r'1a5.r$:|:$?|:g5|?ilnﬁ';ﬁr_qil'qu.[ir:hq HZLSHI:I-;T;:IJTE; _Hei:j_'r;rr?;:nr:E.ﬂﬁnny | céher oredilors
rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated _ = 16, | Process email Id to submit Expressicn | sitfinddigital cirpagmall.corm AT Fte) : % o
. . . a . 2 |N|rm;m \ihar 14516800023201 | 20 | Ghaziahad e 1dE6R00019179 Lafin Iy, The claims may be submifed in their speciied foems. Farm B - Opersfionat Craditor (ther fhen
29.02.2024 calling upon all legal heirs of the borrower Late Mr. Dalip Singh s/o Mr. Alis [OF IEeH WarkmenEmployeal; Form £~ Einanclal redilar: Eorm CA - Einanclal Cradiars in a clase: Eorm Bl
and Mrs. Rakhi w/o Late Mr. Dalip Singh and Mr. Ashish s/o Mr. Dalip Singh| | Ir-.lirrn_r.n Vihar 4516800025412 | 21 | Ghaziabad 15146800020576 Mr. Harvinder Singh -;.-.;,p-.mmuEn;,mEE;FW_E.,qum,m Fapresenlativa of Warkmen Employes; and Form £ Other
(Guarantor) o repay the amount mentioned in the notice being Rs. 15,29,645/- (Rupees | | 4 INin‘nan Vihar 4516800030925 | 22 | Ghaziabad 16146800018076 In the Matter of Siti Jind Digital Media cummun:::“‘f::m:ﬂr;fnmﬂ Craditers, Copy of the abowve Formes can e downioaded from hitpes.bikbd gov.mienhomaldoenioads,
Fifteen Lakh Twenty Nine Thousand Six Hundred FOI'ty Five Only) with further interest 5 INirI‘I'l‘:'iI"I \ihas 14518a000532533 | 23 | ced ./ vasshiali EDRRONNOTST {Regn Mo, IBBLAPA-DOLAP-FOOGES, 200 T-18, 10806) Y. Submission of false or misleading proofs of claim shall attract penalties.
atcontractual rates, till date of realization within 60 days from the date of the said notice. . - . e _ AFA valid up to 10.05.3024 e ; Ms. Rashmi Mintrl
The borrowers having failed to repay the amount, notice is hereby given to the borrower | | & I”"”‘E“ Vihar 14316800034653 | 24 | Gad.f Vasshall 21 E‘.‘:"??EE.".‘F‘:RE.E_'I- Addross Wmﬁ:hﬁﬁTﬂgséu1&;',',];;:?‘553';2']5??5:;,“&::::,' EI"" 'H '-’E‘E‘;';]S' Regd, No.: B8 mpﬁ_n:ﬂfé?ﬁﬁ%ﬂ%ﬂ? ?g:ﬁ;m?
and the public in general that the undersigned has taken possession of the property | | 7 |nirman Vinar 14516800032672 | 25 | Gad./ Vaishali E0RR0000A0DE Maw Daini, National Capital Territory of Delhl, 110034 | \oooe: TOW FET0 adei ; s /
i i i i i i Address for spondence: 11 CSC DOA, Market A Block 5 | Wi,
descrlped hereinbelowin exercise of powers conferred under Section j3(4) ofthe said Act B INirrr-._:m Vinar 14516800028374 | 26 |Faridabad 13816800012852 ress for corre i rr:-‘; A1.c56 th CHI:W?"“" Ti r:.r?::.ljm?af'; fmia
read with Rule 8 of the Security Interest Enforcement Rules, 2002 on this 17th day of May, - . - - Place: Dalhi Emali; For Correspondence: siijinddigital cirp@gmail.com
of the year 2024. g INITI'I‘-EFI Winar 14516800033143 | 27 | Fandabad 13616800011524 Date: 21-05-2024 Moblle No.: BE10046531
The borrower’s attenltion is invited to provisions of sub-section (8) of section 13 of the Act, | | 10 Ihlirrnan \ihar 14516800035080 | 28 |Moida Sactoe 18 1499TER00049 303
mrespectoftlr_ne ava_ulable,to redeemt_he_ secured qssets. _ . P INin'nan Vihar 1278680001256 | 29 | Noida Sector 18 119176800011451
The borrower in particular and the public in general is hereby cautioned not to deal with the | —4— - —1— - —
property and any dealings with the property will be subject to the charge of CFHL for an 12 |Niman Vihar 14786800013565 | 30 |MNoida Sector 18 | 1917T6B00011246 The Federal Bank Ltd.
amount of Rs. 15,29,645/- (Rupees Fifteen Lakh Twenty Nine Thousand Six Hundred 1:145|riQQMﬂ Sac- 16 |19146800010464 | 31 Hcida_ﬁectc-f 18 191 ?EEIZIIZIIZ!‘.? 1 Moida Sector-18. B 10 Ground Floor,
F°“VF"’e°“'V)a”d'“tel;‘:té:‘i‘;rfi‘:l‘l-of mmovable property 14 |Faridabad Sec- 16 |19146800012080 | 32 | Moida Sector 18 | 1917680001615 | Near Noida Metro Station-18, :
FLAT NO- SF-5, SECOND FLOOR, BACK SIDE, PLOT NO-B-91, BLOCK-B, SLF VED | | 13|G2d Vasundhra  |21516800014847 | 33 |Noida Seclor 18 [19176800012053 Gautam Budha Nagar, U.F.-201301 YOUR PERFECT BANKING PARTNER
VIHAR, LONI, GHAZIABAD, UTTAR PRADESH-201102, ADMEASURING 51 SQ. MTR. | | 16 |Gzd/Vasundhra  |21516800014748 | 34 | Noida 1314068000158097 NOTICE FOR IVATE SALE OF O
APPROXIMATELY 17 |Habibpur 22646800001533 | 35 | Noida 13406E000 18432 Motice is hereby given for the information of all concerned that Gold Omaments pledged in the following Gold loan accounts, with the under
Boundaries: North: PlotNo-B-100, South : FlatNo-SF-1, ! g pem ; p : : : £ : ; :
East: FlatNo-SF-4. West: PlotNo-B-92 18 |Ghaziabad 16145800015805 | 36 |Noida 1340680001 6323 mantioned branches of the Bank, which are overdue for redemption and which have not been regularised so far in spite of repeated notices, will be
Date - 20.05.2024 Authorised 0ﬁ§d/' Flace: ANDA / GRAZIABAD, DELHI Date: 28,05, 2004 Authorised Officer, {The Faderal Bank Lid.) put for sale in the branch on or after 06/06/2024 as shown below:
ate : 20.05. uthorised Officer - :
Place : Delhi Can Fin Homes Ltd. SKo] Branch Mame | Loan Alc. No. [34]| Branch Name Loan Afc. Nof Mo Branch Name | LoanAlc. No. |38| Branch Name Loan Alc. No
1 [Mirman Vikar 4516100045202 | 94 | Muradnagar 107E64000234545 | 18T Moradabad TE2556000006E3 |280f Moradabad 16255500000700
2 |Nirman Vinar 4516100045904 | 95 [ Muradnagar 07B6A0001 7417 | 188 Maradabad 16255600000402 [281] Morzdahad 6256600000665
" 3 [Nirnan Vihar | T4GTET00046742 | 98 [ Muradnagar [THTEE00054TE0 | 188| Moradabad TE25bA000I62E2 262 Moradabad TE2SB4 0004 TET |
SMALL A U SMA I_ I_ I: I NA N( E BAN K I_ I M I TE D 4 [Nirman Vihar TASTETO0MET S | 57 [Nuradnagar TO7EB4000 604 | 150 Moradabad T62oba00035 140 | 264 Moradabad TEZERANNT4EST |
FINANCE & |Nirman Vihar TA5TETO004E25] | 98 | Muradnagar 107 BR4000T6a18 | 191] Maoradabad TELob40004 38T [254] Moradabad TE20B400047 3710
A (A SCHEDULED COMMERCIAL BANK) (6 [Mayur Vinar | 147BRT0003E031 | 98 | Muradnagar 1076600035047 | 192]Maradabad 162564000 35351 |285| Moradabad 1625640004232
i A st U ke Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911R11996PLC0O11381) T |Mayur Vihar 14 786400000293 [100] Muradnagar {87 ER400G15031 | 193] Moradabad 16256400030912 | 286] Moradabad 16256400035598 |
APPENDIX IV [SEE RULE 8(1)] POSSESSION NOTICE S {onrvear—[7000505 ohemanasr—oraeioontes | oomsasar——essbioutie o omatar—Tesseitons
Whereas, The undersigned being the Authorized Officer of the ALY Small Finance Bank Limited (& Scheduled Commercial Bank) under the "Securitization and 10 [ Mayur Vitsar 4786100028402 |103] Muradnanar 9786400028658 | 196] Moradabad 16:256400032454 |288] Moradabad 1h25640003%707
Reconstruckionof Financial Assets and Enforcement of Security Interest [Act, 2002 (54 of 2002)] and in exercise of powers conferred under section 13 [12) read with rule 2 11 [Mayur Vinar 4786100032677 [104] Muradnagar NG7BRA00030E34 | 197 Moradabad 1625600037081 (200 Moradabad 162564000387 15
of the Security Interest {Enforcement} Rules, 2002 issued demand notice on the date as mentioned below calling upon the borrowers to repay the amount mentioned in 12 | Mayur Vikar 14766100032636 |105| Muradnagar HOTERZ00070445 | 198l Moradabad TE25E400038816 1701] Moradabad 1RPEEA000A0T 23
the said notice within B0 days from the date of receipt of the sald notice as per the detaiis given in below table 13 [Mayur Vinar T4TBE100038403 |106] Muradnagar OTBRA00031475 | 192 Moradabad 1B25E400035110 E‘E' Mocadabed 1625640004 3080
Mame of Borrower/Co-Borrower/ R ek : oo oo o s Date of 4 [Mayur Vinar 14786100038064 |107| Muradnagar 1HTEEA0002TE11 Eﬂ'ﬂ'!r!'.-'lumd;.’::&d 16256400040382 203 Moradabad 162504 00042487
Mnrrﬂaﬁﬂrlu"rjuaram—ur ||r Yot ,|'J,I|'.-[ No. 13'.1.' Motice Date & Amount D-L:-.-.I‘II-'IhE:H L'l{ Fﬂurlgﬂf_ﬁ_d’ [‘IL-'F-"_TP" Frﬂ"-ria‘il;-:-:!lﬂn 15 MEI'n'IJr 'u"-hﬁr :j;gglﬂﬁgzz 1[|§Ir¥tlﬂadnaﬂﬂr g:aﬁ"uﬂg?g?.I EG" "ﬂﬂrﬂdﬂﬂad ?Esgdgugg-l?ﬁr 29"1! Mﬂfa'ﬂ-ahﬂlj pﬁgggduunaga-%
16 | Mawur Vihar 1 HIUAER TG Muradnagar (197 86A00024.587 | 203 Moradabed 16256400034583 J705] Moradabad 16504 0002200
e LoholaLIn Lo H“;“;;;ﬁf Gr\that perk iy parcal ol residmniialcOMITEIGHY PropeTty Lane/ Bulcine 1A 17 [ Mavur Vihar 14766 100039563 1_q{:| Mmadné.jg ar 1076400031426 | 203] Moradabad 1625640003463 | 296] Moradabad 16256400030466
wCaEtiona u ra ﬂtlEt‘.' 5. 2] Sbrecture and fHixunes F'r'-::ll:'lnf| my Situated Af- Freenoid - Plot Mum af, [ L P - il 1
{Borrower), Rajesh Kumar (Co- Rs. Three Lac Seventy-Nine Thousand | 205 206 207 208, Plot No 620 621 622 And 623 619And 6185udhir Enclave, A e Vihar 14786100038633 1111 Muradnagar 127 B0ALIG 60 ?@3{'1';'51“5?”-—-3—?355-'-"-[1”-&*@‘—'—%- ﬂg Merzdahar “BLAnAN0AT T
Borrower], Smi.Urmila [Co-Borrawer), Two Hundred Sixty Only 05-Dec-23 | Block €, Hakikatpur Urf Khudabans Pargana Lonikhasra Ne 102 92 Mi, Diss- 19 {Mayur Vihar 14786100025749 1112} Muradnagar 19786400031665 § 205 Moradabad 162 564U00:38 750 1268 Moradabad 6256400032223
Rajesh (Co-Baorroawer), Srmt At [Co Ghazizbad, Uttar Pradesh-201102 Admeasuring 700.Square Yard 20 {Fandabad Sec-16 | 1914640001343 {113] Muradnagar 18TEE20003018 | 206 Moradahad 162564 000IEEET § 200 M fg'iEd-fll'll."l’!. 14
Borrower} 21 |Faridabad Sec-16 | 1914620001344 7 1114} Muradnagar 197864000364 17 | 207 Moradabad 6256400031860 1300} Moradabad 16256400044020
(&/¢ No,) L9001060127768473 14-Dec-23 All that part and parcel of residential/commercial property Land/ Building/ | 16-May-24 92 | Faridabad Sec-16 | 10146400012837 |115] Muradnagar 10786400029750 | 208]Moradabad [16256400043113 |301] Moradabad 1625640036520
;ﬂﬂ";HUi*iEch lﬂmrﬂ“}'!;l- i o mﬁfé 1?“45:?;’- S Structure and fixtures Property Situated *:Ilh Frwhtﬁ'tl - Within Municipal 23 | Fandabad Sec-16 [19146200012389 [116] Muradnagar 107BR400035641 | 208 Moradabad 16256400034555 |302] Moradabad 16256400042644
SmtSuman -Borrower), Brabam Pa . Twe ¢ Four Thousand Five Limit-Khasra Ne 1303, Prem MNagar Hadbast Behta Hagipur Pargana 2 o 1 = 4
Vot T Toee o TE0ec 23 (10 S Mundu LA s 2010 s 7 ]t ot s i iendnge—— PuTonomenesfpoicoibd s udicamlas L imitionss
e e — ::”:f":"’ 2 graERTT = T % {Fardabad Sec16 |T5745400077598 | Tio{ Muradnanar TOTERA00028538 | 212|Moradabad T6256400036992 | 305 Moradabad 6256400042735
. . that part and parcel identi r La - ; - 3 IR = T T
ey e e e I e A C e e W 1 e T o T )
Kumar 5harma [Co-Borrower), SmitRaj Rs., Sinteen Lac Twenty-Eight Thousand | Municipal Limit-Plot Mo B-103, Ugf-Z Block-B Sif Ved Vihar,Sadullabad = : g : ra - -
Rani (Co-Barrower] One Hundred Twenty Only 11-Dec-23 | Loni,Maharana Pratap Park,Dist-Ghaziabad,Uttar Pradesh-201102 24 JFandabad Sec-16 [TY143000NIE4Se 1122 Muradnagar 8756400051533 | Z1-fMoradabad J1625Ba00041364 | 306 Moradabad 1625760000355
Admeasuring 27,86 Square Metre 30 |Fardabad Sec-18 | TOTdR4000T 3038 [ T3] Maradnagar [TOTBEE00036425 Woradabad T2 SEATNIETERD [ 300] Moradabad TEZETEN0003 25
{2) All that part and parcel of residential/commercial property Land/ 31 |Fandabad Sec-16 | TOTIBAO0TE04T T2 Muradnagar TOTERAN003ES50 | WMoradabad TeZEBA0NT 1448 1570 Moradzhad TEZnhATNITE0M |
Building/ Structure and fixtures Property Situated At- Freshold - Within 32 |Fandsbad Sec-18 | TOT464000T405T [725] GhaziabadVaishall 1506400002375 | 218 Moradabad TeZ5e4000366TY [311] Moradabad T62a64 00033247 |
Municipal Limit-Plot No B-34,Flat No G F 2M | ES.LF Ved Vihar\Village 33 |Famgabad Sec-1o [ 191462000184 1126} GhaziabadVaishall 1506100072014 | 2159 Moradabad Toze400044475 1374 Moradabad LT ek AR
snadultahic Mandirehs Fargmey st Gharabad itar Pradesh- 200104 34 |Fandabad Sec-16 | 19146400073240 |127| Ghaziabad/Vaishall 2150640000245 | 220| Maradabad TEZ5B400044453 (313 Meradabad 256400044950
Admeasuring 500 Square Feet _ 35 |Fandabad Sec-18 | TRT4ET0003Z56R | 126] GhazlabadVaishall 1506100073450 | 221 Moradabad | T EEET000527 |374] Moradabad | 10Eoad00033256
L i ’.‘E”&"Ef‘!mj oAy he i WEleenatiee s “EFE'}'!;ME[;‘ sl ﬁ”fm’*ﬂ B f“'—‘ Fﬁﬂ'r n EHE*‘E"E' [IEEZEEE;I“E'EEE'E“EE”H“TE ;“f"hpﬂ'ﬁﬁ“‘?“ o 36 | GzdiVasundhea _ |21516100016ESE | 120] Ghaziabad Vaishall [21506 100013706 | 222] Moradabad 162564000441 78 1315 Moradabad TE256400037 05z
property described herein above mentioned table in exercise of powers conferred on him/her undger section of the said [Act- read with Rule 3 of the said rule on the - ] Al Erasl 7 v T :
date mentioned in the above fable. “The borrower’s attention is Invited to provisions of sub section [B) of section 13 of the Act, in respect of time available, to redeem the 37 | Ged/vasundhia £1516100017060 |10 hhazfahad'w!shal! 2150620000670 | 22 Y Moradabad E?EE?"'DUMWT? 416 Moradabad ;EEEMDUM,‘M
secured assets” The borrower in particular and the public in general i5 hereby cautioned not to deal with the property and any dealings with the property will be subject to 38 | Gzd/vasundhea  |21516100015857 1131] Ghaziabad/Vaishall [21506400003134 | 224]Moradabed 1625 7400000374 1317 Moradabad 16256400042509
the charge of the ALl Small Finance Bank Limited [A Scheduled Commercial Bank} for the amount and interest thereon mentioned in the above table. sd- 39 sz-‘h‘aﬁundhd_ 21516100016T08 132 Ghaziabad/Vaishall Ejﬁgﬁﬁ“ﬂmiﬂ‘lﬁ | 7_q_h1ﬂraﬂdbad | 16256400028247 1315 Fandabad | 13615600004440
, , : : . : L 40 | Habibpur 2264640001651 |135| Ghaziabad/Vaishall_|2150640000:3389 | 226{Moradabad 16256400037 529 |31 Fancabad 136164000 18650
Db s 20N Ry 210 Authorised Officer AU Small Finance Bank Limited 41 IHabibpur T254BA00019407 |134] Ghaziabadvaishall 1506400003514 | 227| Moradabad 16256400041 208 | 320] Fandabad 316400023476
s CAN FI N HOMES LTD 42 {Habibpur 22B46400015448 135} Ghaziabad/Vaishall 1506400003580 | 228 Moradabad 182 RSR000007008 1321| Fandahad 12E16400023053
: [ 43 |Habibpur 226464000223584 |136] Ghaziabad/Vaishali 1506100013581 | 224 Maradabad 1625640001 9708 {224 Fandabad 13816400028260
G Pl crnes 14 59-60, First Floor, Neelam Bata Road, NIT, Faridabad-121001 Ph.: 0129-2436596, 2436527 Mob.: 7625079140 A4 (abpul_____|22odfedinze i Dad Shazatadvaishall ¥ 1b06- 00000230 (2 Moradaosd __Ho2oniAiiseZ) ieFancabad 251000075652
L e - . 45 |Habibpur 22646400023747 |136] Ghaziabad/Vaishall 2150600003498 | 231|Moradabad 16256400035887 324] Fardabad 13816400026468
ey e T Email: faridabad@canfinhomes.com CIN: L65110KA198PLC008699 4 | Habibpur 72645200074109 |138] Ghaziabad/Vaishall_|71506400003735 | 232| Maradabad 15256400035805 | 325 Fandabad 1361 6400026666
DEMAND NOTICE 47 [Habibpur 22646400018697 | 140] Ghaziabad/Vaishali 1505600001112 |23 Moradabed | 16256400035803 |326] Faridabad 13816400027037
Under Section 13(2) of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (SARFAESI Act) read with :g ::g:‘::; Egg:g;gﬁ*gg?g :Ilj; E;Zﬁ“ﬂ”'""a"‘hﬂ“ :Ef,’ﬁ;ﬁ;ﬁ% gi; :::2;:?{22;’ ;ggg;zggﬁi ?J_; i‘zg E:;ﬁ:g:s i"glg:gggﬁﬁgg
Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (Rules). : : ekl : - : : -
Whereas the undersigned being the Authorised Officer of Can Fin Homes Ltd., under SARFAESI Act and in exercise of powers conferred under Section 13(2) read with g? ﬂ;gﬁﬁ:— %%g:g}ﬁ%—ﬁ%%— Eigg-:-::'t g—g}-gl-gcg%g%-. g%gﬁzgj% —2%—22}%3%;@5; '*53% E::;%E:g “3?%1%}333%4‘55_?
Rule 3, issued Demand Notice under Section 13(2) of the said Act, calling upon the Borrowers / guarantors listed hereunder (hereinafter referred to as the =5 {Habibour TEAEAN00TETAT |195| Moradabad SERREEAR BRI [TER e ﬁmﬁhr T STETEATIIITE
“said Borrowers”), to repay the amounts mentioned in the Notice, within 60 days from the date of receipt of Notice, as per details given below. 53 | Habibpur S EARATOO oo 14Eﬂh@:radahau ETERAN0033573 | 730 Moradabad TETERA0004 1083 (353 Fardabad TIERA00I05A TS
The said Notices have been returned undelivered by the postal authorities / have not been duly acknowledged by the borrowers. Hence the Company by way of abundant 54 [Habibpur SIEABANOOTESE0 [147] Moradabad SRGANIS 7025 | 240| Moradabad TEISEA00041853 1359 Fardabad TIB164000290553
caution is effecting this publication of the demand notice [as per the provisions of Rule 3 (1)]. The undersigned has, therefore, caused these Notices to be pasted on the 55 | Habibpur SOEARAN0020123 1146l Moradabad 6256200038030 | 28 IMoradabad IE25RA0004 1703 33% Fandabad IB1610005027
premises of the last known addresses of the said Borrowers, as per the said Act. 56 | Habibpur 22646400023500 | 149] Moradabad 16257 BO000EEEE | 22| Moradabad 6256400041745 |335] Faridabad 13816400030075
As security for due repayment of the loan, the following assets have been mortgaged to the Company by the respective parties as detailed below. 57 |Habibpur 2264400021634 [150] Moradabad 1625620004000 [ 243 Moradabed 16256400041752 |336] Fandabad 138164 00030544
Sr. Name of Borrowers/Guarantors with address Amount claimed Description of the Date of 58 | Habibpur 2264640020164 |151) Moradabad 6296400037566 § 244 Moradabad 1625640004 1756 } 357} Fandabad ‘;3E1E-1UIZIUEH-.?{'H
No. as per Demand Secured Asset NPA 59 | Habibpur 22646400020158 | 152 Moradabad 1625640004006 | 245]Moradabad 1625640040275 | 336 Fariabad 3816400027532
Notice* [ 50 | Habibpur | 22646400020347 [153] Moradabad 16256400034 104 | 248] Moradabed 16256400014478 |339| Fandabad 13815600006536
i %y ] & b | I : 1
1. [1.Mrs. GEETATYAGI W/O SANDEEP TYAGI (BORROWER) Rs. 22,711,163 |ALL THAT PART AND PARCEL OF THE PROPERTY| 30.04.2024 51 e %ﬁg:ggﬁﬁg; o4 Joredahiac s eI I e e e
HOUSE NO. DB-705,DABUA COLONY, 27 FEET ROAD, NEAR SHUBHAM | (Twenty two lakhs | BEARING HOUSE NO.DB-705,( PREVIOUS PLOT NO. 74), E'_I-_Hﬂblhpur .-iEE#E-:ﬂEﬁEJﬂiJE 156] Moradahad LEoeRancoaTen? | 2asl Maradatad ?E-E.Erﬁ-ﬂl[llflﬂi-'l:'.ﬁ 247 Faridabad *.E-E1E4IZILIU'3-1-.-!-.:-1
PHOTO STUDIO, FARIDABAD seventy one  MEASURING 100 SQ YARD, COMPRISING OUT OF KHATA 64 |Achheia 22606100000841 |157| Moradabad 16256400040374 | 250 Moradabad 1625640004030 |343] Faridabad 13516100060007 |
2.Mr. SANDEEP TYAGI S/O MAHANAND TYAGI (CO-BORROWER) thousand one | NO. 693/822, RECT NO. 35, KILANO. 11/1/2(0-5), SITUATED <= TAchneia ZIR06400010474 1158] Maradabad 6256400036380 | 251| Moradabad 1625640004 1384 |344] Fardabad 13616400032805
HOUSE NO. DB-705,DABUA COLONY, 27 FEET ROAD, NEAR SHUBHAM| hundred sixty |MAUJA DABUA COLONY, FARIDABAD TEHSIL & DISTT. B6 | Achhesa SRNBA0000E415 1150l Moradabad HEIER200032505 | 252] Maradabad TBI5EA00035225 1345 Farkdaban T R1RA0003 1501
PHOTO STUDIO, FARIDABAD three Only) ~[FARIDABAD 87 |Achheia 2260640000963 [ 160] Moradabad 6256400033130 | 263 Moradabad 16256400035298 [346] Faridabad 13816400031062
GOVT SCHOOL PAOTA(20), PALI FARIDABAD HARYANA-121004 PROPERTY, EAST : PLOTNO.73,WEST: PLOTNO.75 68 [Achheja_ |£26061 00000965 |162) rﬁ:lr_aj:l_al:lal:l 16256400039558 | 255 Moradabad 1625640004 1552 Mé ﬁ.gra 1212640000926
2. [1. Mrs. GITANJALI CHOBEY W/O ABHISHEK KUMAR CHOBEY| Rs.24,37,625- |ALL THAT PART AND PARCEL OF THE PROPERTY| 30.04.2024 70 } [Achheja — Eﬁﬁﬁiﬁﬂt‘i?w? 163 Moradabad TEEEE&QG*E_‘_E_’B‘_ELE_' 2 4119@_._;_:;_&; i ﬁgﬁ?{ﬁﬁt‘r_ﬁgﬁr il Agra 1.@1‘_25_‘@9_@5_2@
(BORROWER), HOUSE NO. G-62A, GAMA-2, GREATER NOIDA, GUATAM | (Twenty Four |BEARING HOUSE NO.316/274 , MEASURING 75 SQ YARD, 71 [Achhefa Z2B0Ban00THEn0 |164| Moradabad Theonanooandod | 257 |Moradabad | TReobd0002831¢ 350 Agra 1212640001084
BUDDHANAGAR, UTTAR PRADESH 201301 lakhs thirty seven | COMPRISING OUT OF ARJI KHEWAT NO. 1 MIN, KHATA 72 |Achhela 2260640001040 [ 165] Moradabad 6256400021655 | 258] Moradabad oz oban0ua e [351| Nowda Sector 18 [ T9TT61000227 78
2.Mr. ABHISHEK KUMAR CHOBEY S/0 BHARAT KUMAR CHOUBEY (CO-| thousand six |NO. 1 MIN, MU NO. 29 KILA NO. 2(8-0), SITUTATED AT 73 [Achhesa 22605400008 106 1§§'{h‘.~3radahad G25BA00027 124 | 258] Moradabad 1625640037653 |35 Nowda Seclor 18| 1917610015554
BORROWER), HOUSE NO. G-62A, GAMA-2, GREATER NOIDA, GUATAM | hundred twenty | MAUJA RANHERA KHERA PRESENTLY KNOWN AT RAJIV T4 JAchheia 22606400010185 [167] Moradabad [16266400033510 | 2600 *ﬂnr.qdaf.:-.ad 16:2564000325759 [353] Nowdia Sector 18 1977610002 0268
BUDDHANAGAR, UTTAR PRADESH 201301 fie Only)  |COLONY, BALLABGARH TEHSIL, BALLABGARH & 75 {Achheja 2260640011159 1160 Moradabad 1625600037396 | 26 1] Moradabad 16256400037815 J154| Novda Sector 18| 1976400003700
3. Mr. Narender Singh S/O Sharada Vaks Singh (Guarantor) HOUSE No. | as on 15.05.2024 | DISTCIRT FARIDABAD HARYANA 7 | Achheia 2266400010516 | 765| Moradabad 16256400036547 | 267| Moradabad ToeonaliHa1 355 Noita Sector 18 ‘—"]?Em“ﬂ?‘-“fd
602, Samay Road, Purvi Rajeev Coloy, Sector 56A, Near Star Studio, Bounded as: NORTH : RASTA15FT 77 jAchhaia 2260600008403 {170] Moradabad 16266400040135 | 263 Moradabad 16256100020783 J356| Nowda Sector 18 | 19176100023461
Ballabgarh, Faridabad Haryana-121004 SOUTH : REMAINING PORTION, TH {Achheta 2260640011647 1 171| Moradabad 1625620002018 Eghhmdat-ad 16256300000506 357 Noida Sector 18 1O TR 0000ERET
EAST : JASRAMHOUSE, WEST: RASTA15FT 79 | Achheia 2606400010375 1172| Moradabad [E256400040713 | 265 Moradabad 6256400026324 1350 Nowda Sector 18 1916400002819
a0 r.1uramaga| 1BTEE4NDETEES 1175 Moradabad 16256400031 340 | 266{Moradabad 16256400032652 Noida Sector 18 19176400003518
3' 1MI'RAM PRAKASHSHARMAS/OGHANSHYAM (BORROWER) RS10,22,711/- ALL THAT PART AND PARCEL OF THE PROPERTY 30042024 E-I I'.'Iurad 19?'354'3':':.31129 174 MD[HI‘]Eth 152554uur}331gr SRT 3-1|:IFEIE|H.".I-E|"_‘| 1-.:-,2:,'|fjunﬂ|j|:323 Eﬁll Mo 3&'.';9[13 ;-.:'11?'54””““3915
HOUSENO. DC-702/4, KRISHNACOLONY, PALWAL, HARYANA-121102 | (Ten lakhs Twenty |[BEARING HOUSE NO. DC-702/4, MEASURING 153 SQ 87| F.1|_|fg,:r|gga| | TOTERAN00 52T [175| Moradabad T6255 100010522 | 268|Woradabad | 1625ba00028270 | 361] Nowa Sector 18| 19176100024279
2. Mrs. HAR MUKHIW/O RAM PRAKASH SHARMA (CO-BORROWER) Two thousand | YARD COMPRISING OUT OF KHEWAT KHATA NO. 23/25, 53 [Muradnagar TOTBRANOIIE0A 176 Moradahad TBZ5ETI00T9629 | 260| Moradabad TEZSEAINIRZTIT [ 362 Nowda THOETO0TTS09T |
HOUSE NO. DC-702/4, KRISHNACOLONY, PALWAL, HARYANA-121102 seven hundred |RECT NO. 107, KILA NO. 9/2/1/3 (0-15), 11/2(6-2), 54 |Muracnagar e 0 1777 Moradabad T T oradanan RIS Aol e Noda THIETINTIEAS
3. Mr. SAT PRAKASH S/O KAILASH CHAND (Guarantor) RAILWAY Only) SITUTATED AT KRISHAN COLONY, TEHSIL PALWAL, DISTT. 5% (Whuradnagar TaTERATOTEE [T erashad BISRATO0TO38E | 271 Woradabad AT — THUETITIEEE T
STATION, RAMNAGAR PALWAL HARYANA 121102 as on 15.05.2024 | FARIDABAD VIDE SALE DEED NO. 3175 DATED 30.06.2004. B |Muradnagar TOTEGAURESdT 770l Moradabad ] Ti'%ﬂmada.mu TR SR TR 565 Hoda THORTOHIG TS
Bounded as: NORTH : Godown, SOUTH : Rasta 15 ft B7 |Muradnagar TaTERanonE 0T [0l Moradaban qgggﬁc;mmmm a7 Moradabed TEeREan00IZ 104 | 366] Mons 13 0BT00TT7 203 |
EAST : Vacant Property, WEST : Plot of Rajender B8 [Muradnagar TOTAR4000 4313 [ 11| Maradabad BebRAn00a0EaS | 274|Moradabad To25Ba00040317 [367] Nowda 134061001 TR060
4. [1. Mr. RAVI KUMAR S/O AMBIKA SINGH (BORROWER), HOUSE NO.| Rs. 23,86,739/- |ALL THAT PART AND PARCEL OF THE PROPERTY| 30.04.2024 | 88 | Muradnagar TOTEBATITIEAET [ T80 Moradabad G20baUUTEEES | 275 Moradabad 16256400043170 | 368 Noida 1HOET00T16276 |
HOUSE NO. 4478, PALI ROAD, KALI MANDIR, NEHRU COLONY, NIT| (Twentythree |BEARING FLAT AT ENTIRE FIRST FLOOR, RELATING TO Gif [Muradnagar TBTEE’EEEESED B3 Maradabad "lEEEEEI:IFHﬂFﬁ 276 Moradabad 16250400042248 1360 Mosda Ta406100716532 |
FARIDABAD, 121001 Lakhs Eighty Six [PLOT NO. 4752 MEASURING AREA 800 SQ FT, FORMING 81 |Muradnagar 107ER2000SER4T [184] Moradabad Thebhal0040050 | 277 Moradabad T6256400036453 |370] Moida 13406100116509
2. Mr. SHASHI KUMAR S/O AMBIKA SINGH ( CO-BORROWER), HOUSE | thousand seven |PARTKHASRANO. 236 AND 238, RECT.NO. 14,KILANO. 24 92 {Muradnagar 18/ BEA000305E4 | 1685] Moradabad 1G2nba000q0051 | 278 Moradabad 102004 00032835 J371] Nosda 1340610011890
NO. HOUSE NO. 4478, PALI ROAD, KALI MANDIR, NEHRU COLONY, NIT| hundred thirty |MIN, SITUATED AT RESIDENTIAL COLONY, KNOWN AS 93 [Muradnagar TOTBBA000ZETTT | 185 Moradabad [TEZ5640003 1456 | 279 Moradabad 1625640003812 [372 Noda 13406100119092
FARIDABAD, 121001 nine Only) INDRAPRASTHA EXTENSION, T.P. SCHEME NO. 3, ( PART- [ Place: NOIDA / NEW DELHI/ GHAZIABAD Authorised Dfficer,
3. Mr. AMBIKA SINGH S/0 UJADDU SINGH (Guarantor) HOUSE No.821, | as on 15.05.2024 |1) SECTOR 49, FARIDABAD IN THE AREA OF WILLAGE Date: 20,/05,/2024 (The Federal Bank Ltd.)
NEHRU COLONY, NIT FARIDABAD-121004 ITMADPUR, TEHSIL & DISTT. FARIDABAD
4. Mrs. SUSHMA DEVI W/O RAVI KUMAR (Guarantor) House No. House No. Bounded as: NORTH : 23 WIDE ROAD, SOUTH : PLOT
4478, PaliRoad, Kali Mandir, Nehru Colony, NIT Faridabad, 121001 NO.4745 EAST : PLOTNO. 4753, WEST: PLOTNO.4751
*Payable with further interest at contractual rates as agreed from the date mentioned above till date of payment.
ou are here by called upon to pay the above said amount with contracted rate of interest thereon within 60 days from the date of publication of this notice, failin
Y here by called to pay the ab d twith contracted rate of interest th thin 60 days from the date of publication of this notice, failing
which the undersigned will be constrained to Initiate action under SARFAESI Act to enforce the aforesaid security. Further, the attention of borrowers / guarantors
isinvited to provisions of Section 13 (8) of the Act, in respect of time available to them to redeem the secured assets
Date: 20.05.2024, Place: Faridabad Sd/-, Authorised Officer, Can Fin Homes Ltd.
o® © ® © financialexp-epapiiny. @@ @ New Delhi
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WHEREAS you are inlentionally evading
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disposal, it will be heard and determined ex-
parte,

Given under my hard and the seal of the
Courl, this 08TH DAY OF MAY 2024,

SEAL Judge

Date for the purpose of gstermining the
name of the holders of partly paid-up
equity shares to whom the notice for the
First and Final Call ithe “First and Final
Call Motice™), has tobe seat.
For, Specirem Foods Limiled
&d/-
Girdhar Gopal Saboo

Flace: Jaipur
| Date: May 21, 2024
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PHoIGR I TR T H H Iz 8, TAGERT HuiaR /3, TR /I 3R STAARIRO]
DI AT <1 O B o sty =1 ufenfar f2a (wad) fFrammaet 2002 & o 8 @
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Registered Office: 103

RAJASTHAN GASES LI M ITED

Contact Mumber:

Open Offer for scquisition of up to 21547, 1H-'H |{1’m} Crures Fll.e-an Lakhs FﬂTj‘wEE\'«BH Thuus.and One I-i.md-red Erg hty-Eight) Offer
Shares, representing 26.00% (Twenty-Six Percent) of the Expanded Voling Shane Capital of Rajasthan Gases Limiled, (Target Company],
at an Offer Price of 7925/ (Nine Rupees and Twenty-Five Paise Only) payable in cash, by M. Ravi Omprakash Agrawal, the Acguirer
along with Mis Ravl Omprakash Agrawal HUF (PAC 1), Ms. Amita Ravi Agrawal (PAC 2), Mr. Nira) Omprakash Agrawal (PAC 3),
Ms. Sanchiti Mirsj Agrawal (PAC 4), Mr. Dhiraj Omprakash Agrawal (PAC 5), Ms. Rupali Dhiraj Agrawal (PAC 6, and Mr. Suraj Omprakash
Agrawal (PAC T), collectively referred to as the Persons Acting in Concert with the Acguirer, in accordance with the provisions of
Regulations 3 (1} and 4 of the Sacurities and Exchange Board of India {Substantial Acquisition of Shares and Takeovers) Regulations,
2011, and subsequent amendments thereto,
This Post-Cifer Funlic Announcament is being issued by Swara Shams and Securities Prvate Limited, the Manager o the Offer (Manager’), on
betall af The Adcquines and the Persons Scling in Concad 1o tha Pubic Shaneholdars of the Targe Comgany, purruant i and in complianca wih he
provigians of Reguaban 18 (12) end ofer applicabls provisions undar the SEBI (SAST) Regulatiars (Post-Offer Public Announcement’)

This Posl-Cffer Public Anncuncemant shoukd be read In continuation of, and in conjunclion wih the: () Public Announcement dated Salueday,
January 06, 2024 ("Public Anncuncemant’), () Detailed Pubbc Sfatameant dabed Thursday, January 11, 2024, in conneclion wilh this Offar,
published an behslf of the Acguirer and the Persons Acfing in Concest an Frday, Janueary 12, 2084, in fe following newspapars, in Finaneial
Expregs (English daiy) (Al Eclions), Jansati (Hndi diy) (Al Edtiong), ang Mumbal Lakshadesp (Maraths Dady) (Murmbai Edilion] [(MNewspapers’)
{'Dedadad Publc Statement), (c} Diraft Letier of Offer deted Frday, Jenuary
the Form of Acoeplance-cum-Acknowdedoement daled Friday, Apdl (5, 2024 ('Letter of Offer'), (2) Recommendations of he hoependent Directors
of the Target Company which were approved an Monday, Aprid 15, 2024, and published in the Kewspapers on Tussday, Apnl 16, 224
{Recommandations of the Indepandent Directors of the Target Company’), and (1) Pre-Cilar Pubic Sanduncemant which was apgroved on
Wadnesday, Apil 17, 2024, which has been published in the Mewspapers an Thursday, &peil 18, 2024 'Pre-Offer Public Announcement].

Tha Public Announcameantd, Deteiled Public Statemand, Draft Letter of Offer, Letter of Offer, Recommendations of the Indepandent Directors
of Ihe Tarpet Company, Pre-Offer Public Announcement, and 1hes PostOffer Public Anncuncemean, ame hereinalfier collectively refermed 1o as
‘Offer Documents' ssued by the Manager an behalf of the Acquirer and the Persons Acting in Concart

The capislized terms used but net defined in this ths Post-Cffer Pubdic Arnouncement shall have the meaning assigned fo such temms in the Offer

I:-Urpnr':'ﬂl': lelen -....I||.1|| Hururlr LEATTTMH T B GPLL

warashira, [ndis

14, 2024 ('Draft Letter of Offer’), (d} Leter of Offer dated alang with

Dicaimrds,

1, | Name of the 'I-'.argatll:mnpmy ﬂﬁ asthan Gases Limied n-elannn CIN L2411 IMH1993PLC2T2204". wilh Its reglgferﬁl.';'
affice located at 103, Roha Orion, 16th Streal Near 33rd Road, TPS I, Bandra, Mumbai - 400050
Maharashira, India
Acouirer refers o W, Ravi Omprakash Agrawsa bearng PAN ADHPAZESILY, resident at 146
Fioar, Palacio Buikding, 165 Shreat, Pab Villaga, Bandra, Mumisai - 400050, Maharashis, Inda.
PAC 1 refars o Mr Raei Omprakash Agrawal HUF baadng PAN AAKHRE2GF heni n3 -:ll'il:e al
14, Jamuna Housing Co-Op Society, Ambedkar Sguare, Lekadganj, Negpur - 440008,
Manarashira, rdia
PAC 2 refers o Ms. Amida Ravi Agrawal, bearing PAN "AEXPASTEIF, residant al 1401
14th Floar, Palacio Building, 16th Road, Pall Willage, Bandra West, Mumbal - 400050,
Maharashira, India.

2. | Mame of the Acquirer and the PAC 3 refers 1o M, | |"-|I-:'| Crn |:I'Edm-5|l -ﬁ.gran'.ul I.'-u.-.lnrg PAN -'-"."THF:'J.E-'IIE-T‘-I “resdend al Near

Persons Acting in Concert incox Fiat No 568, Hiwari Layout, Mear Vaishnay Davi Chowk Eagad"aru Mapgpur - 440008,
Manarashira, India
PG 4 rafers o Ms. Sanchiti Nirj Agrawal, beanng PAN "AKEPADG 148", rasident af Plat Mo 568,
‘Wandhean Magar, Hiwad Layoul, Bhandawad, Magpur - 440003, Maharashira, inda
PAC & refars to M. Dhirg] Cmprekash Agrawal, bearing PAN 'AENPAEDGT), resident &t J2723
apposie Swapnaok Apartment Shivaj Ghowd, Mear Inox Poonam ball, Wardhaman MNagar,
Magpur, Megpur - 440008, Mahareshia, India
PAC 6 refers to Me, Rupal Dhira) Agrawel, beerng PAN 'ARBPASI24H, resident at Fiot no 568
Hrwari Layoul, Wardhman Nagar, Bhandewadi Bagadgan), Magpur - 240008, Maharashir, Ind.
PO T rebirs ko M SI.r# Cirigraicash Agraval, bearing PAN “ABFPABSIDR'", nesident al 22123,
Opposite Swapnolak, Aparment, Shivai Chowk Mear Inox Poonam Mal, Wandhman Magar, Magpur
- 420008, Maharashira, inda

3. | Mama of Manager to the Offer Swaraj Shanas and Securites Privale Limilad |

4. | Mame of Registrar to the Offer Purva 3|~d|1‘=5|EII'p' {Incla} Privae Limited

5. | Offer Details

5.9 | Date of Opening of the Offer Friday, Apri 19, 2024

5.2 | Daba of Closing of the Offar Friday, May 03, 2024

6, | Date of Payment of Consideration | Tuasday, May 14, 2024

7. | Datails of the Acquisition

Particulars Proposad in the Offer Document Bchuals
(Assuming full acceplance in this Offer)

7.1 | Offer Price ¥o g ¥4 250

e (Mine Rupess and Twenly-Fre Paise Onby] | (Nine Rupees and Twenty-Five Parse Oriy

T.2 | Agarecale Aumber of Equily Up b 27547164 440

T fereell—110025 e Sheres lendeaned [Twenty-Sewan Lakhs Esght Thousand {Four Hundred)
LAN.: HRNCH/GLRHANODDD0ES9 10| Fa St e 1A # 0 5 |05-08-2024 3 | Aggregale number of Equit = Trdm; mfwc 1D$LFM] w0
_ ety _— T S e i ragale number of Equily p ko 27547,
EELLE TSl I A E'_’-:l ",I””E'f- 11. | sfirs il e J | 15062024 Shams acregted [Twenty-Seven Lakhs Eight Thousand (Three Hundred)
ey A faeae, geer e, 718 T | || | ol o o Pl Feur Hundned aned Forty-Four)
IR RED mr'rf*'rr"cﬁmmﬂazr*'i 12. | sFifGe N T o R W | 20-06-2024 74 | Size of tha Opan Offar (Numnber of 719,53,11,435.00/- T2, 775.00-
T TR A7 gs mEet d@fe = sifem Al Equity Shares multiplied by Offer [Fupess Minetesn Croms Minsty-Three Lakhs (Rupees Two Thousand Seven
Frsfor, Taen w9 % afiebre, 40 o7f oy | (13 [ meae s @ offs g |30-06-2024 | Price par Eqiy Share) Elven Thousand Four Hundred ared Exghty-ina Oy | Hundrad and Saventy.Five Only)
8 | TR 3aade T frew oo wife S HIF T o A 7.5 | Shareholding of the Acquirer and the Persons Acting in Concert befare the Public Announcement
a w8 S  F a4 A T 14. | HWIEA WA AR R OgEE @, | 05-07-2024 a) | Mumber of Equily Sharns 12 83,000 12,83.000
T—ﬂ r;—«#f*- aaﬁ-:ﬁ Li.ﬂi?ﬂ%‘-ﬂ e e L L R R E {Twelve Lakhs Eighty-Three Thousand) (Twehe Lakhs Exghty-Thees Thousand)
-\.; '\-l.-\.lﬁ [ﬂ 2 ﬁ‘ I_ E, '-rl.“l .I..-' s “:"' = | r'=|'-| :-ﬂ:"L T|'|_| T -F| AT tl.l B of E:iFlﬂrﬂ'.‘!I'] 'l.'ll:llr"lg Shae CF{IIH' 1 55% Y
PG St N | P o e il L o S | I (M i — SR IO ...kl o N N oot Pl iy Pyl
I .E_g. H-!:":ﬂ“l_:l:l ;u i 1.$'-| = .!-I-I-Elrjlf'-l.':'l, e 0 o p— 1 —— si[inadighalopligmail.oom TE Emnl.]- Shares acqmmd pur::uml to consummation of the acquesition pumuanttn Exercise of Warrants
St B ket B I T a) | Mumber of Equity Shares 3,40,00,000 3,40,00,000
iy g ferdt =g erafn g a 1% T (Three Crores ard Forty Lakhs) {Theee Crores and Forty Lakhs)
g sfErrgm e fa e & T AT by | % of Exparded Vaoling Share Capital 41.03% 41.103%
o w2 Skl afte wrarn v Tordt Pty fifvem i sqfvisie Wi e & e {Forty-Une-point Zero Thres Persert) | (Forty-Une-point Zaro Thres Percent)
SI=Teft 261 YEEIRT ST Fitrart ren & T 2 (4=RETT ®. IBBI/IPA-O0L/IP-PO0SE3, 2017-18/ 10806) 7.7 | Equity Shares acquired by way of Offer
S - o AR 1005202 T a) | Mumber of Equity Shames Upio 2,15,47 188 00
H:.‘ﬁ o e TS A R S 3 A & a3 harvinderBakgandassociates. com :I ! (Twa Crores Fiftesn Lakhs Fory-Seven Thousand (Three Hurdred)
7 S A g e ST ® T . T 11 SO S 7 e v bt e Exh
TeToes O T e A ) 3 oo, arsfa apmar i B, 110034 by | % of Expanded Voling Share Capital T moos 0.00%
arferga anferaTd) i KR LE R ]im ﬁfg}'quml?;ﬁjl?r_ug?; (Twaniy-Six Percant) {Megligile)
= et Fal, WM T A R, -
% 17052000 TEgERlTER) | T S situinodighalcirp@gmall.com, 7.8 | Equity EI':ams acguired after the Detalled Public Statement (except Equity Shares acquired Exercise of Warrants)
T F fafits + fam BEEA A SR10046631 | @) | Number of Equity Shares aoguied |
by | Price of fe Equily Shares acuined Mi Mil
+ cl | % of Expanded Vabting Share Capital
FfPHsors 33?:5_5'\_11_ fofdics 75 | Post-Dffer shareholding of the Acquires and the Persons Acting in Concert
. a) | Mumber of Equity Shares 5,68,30,188 382.835,300
@ - — | St L85110UR1995PLC00S627 . . {Five Crores Sixty-Eight Lakhs Thirly (Threa Crores Filty-Two Lakhs Eighty-
- Frarferr: wic du 7, dveT - 9, SIS gsfgern wre, Rrsge, da s, Swar e S, ST, SeRgs 263153 Thousand One Hundred and Eighty-Eight) Theee Thousand and Theee Hundred)
PIAfeC Preiod: Wic Ju¢ 2, sHlP 98¢ 1, ECGRUE RGN P Fore, o1 fRedht - 110015 tl:l ¥ of EHFEI'IjEIj Valing Shae ':F.Flllal E8.57 47 oy
Wie: 05944-250270, 011-45642555, Gaer:  05944-250269, $-d: cs@archidply.com, ds@se:  www.archidply.com = {Sixty-Eight paint Five Saven Percent) {Forty-Twa Point Five-Eight Percest)
7.10{ Pra-Ctffer and Posi-Offer sharaholding of the Public Shareholders (other than of the Acguirer and the Persons Acting in Concert)
(o &y & Particulars Proposed in the Offer Document Actuals
s Seere e (Assuming full acceptance in this Offer)
& fraeor s wanfea o woT o B ves o wEi Pre-Dffer Pre-Offar Posi-Offer Pre-Offar Past-Offer
31 AT 24| 31 A9 23| 31 A9 24 31 A 23 31 A™d 24 31 AMG 23| 31 Ad 24| 31 A 23 ':'“'ig'ml-‘t IHWHT::'TB‘I ﬁ.lll'.!::“t-l ; g:"f;’g;inﬂt e [l:ﬂ‘-‘t't ’
T S o o | considering | the allotmen ment o aliotmen otment o
e 9T (%) 2lTq NI OSSR 4145014 1213911 1140939 43567.14. 4217492 Proferential | of Preferential | Proferential | of Preferential | of Preferential
2 | B W uES @ Ay @ forw g a1/ (Eh) lssue) Shares) Shares) Shares) Shares)
SR STRITEMRYT SR TR 7% 34036 41829) 125601 165113 31608 41093 123171  1654.69 a) |Mumber of Equity Shares 40,80.800 4,75.80,800 26043612 4,75 90,800 4,75, 80,500
3| T W T @1 @R @ fow e o/ (@) (Forly Lakhs | (Four Crores | (Two Crores Siety | (Four Crores {Four Croras
(BTATETRYT 3fR SIARIRYT a¥ali & 1<) 340.36 41829  1256.011  1651.15 31608 41092 123173 1654.69 b nexty- Sewventy-Five Lakhs Forty-Three | Saventy-Five Saventy-Five
4| XD A A e B fr | 'ITlu.ls_md Lakhs Mirety Thougand Six Lakhs KMmaly Lakhs I"-Iinﬂ?:.'
AT/ @) | 63.09 26142 729 53 . ard Eight Thousand Hundred and Thousand Thaousard Five
i S e 122259  434] 25604 7098y 12513 Hundred) Hundred) Eight Twelve) | Eight Hundred) Hundred)
5 N jﬁf‘ T S S N b b | % of Expanded Voting Share Capital 4.94% a7 43% 45 57.43% &7.42%
(PR @ 4I9) SR 3 AP AR (P G 919) Ae {Four pont | (Fifty-Seven pont | (Thify<One pont | (Fifty-Saven pont | (Fifty-Saven pont
g Mine-Four Four-Thres Four Thies Four-Thres Four-Two
125.78 181.32 791.4 1153.73 106.1 175.91 77171 1156.29 Percent) Pancent) Parcent) Percant) Parcent]
6 | S IR G (D 1/~ Tl @ B, Tha Acquirar and the Persens Acting in Concerl accep! Tull responsibilily for the nfomalbion confaned in lhis. Pest-Ofer Pulblic
sifdra q) 1986.50 1986.50 1986.5 1986.50  1986.5 1986.5 1986.5 1986.50 Anpouncament and for their ohiigations spedfied under SEBI {SAST) Regulations,
7 | RS (GTicards Rerd &1 Blsa) | & The Acouirer and the Parsons Acting in Concert have consumed the tansaction of acguiiion of Equity Sheres pursuant io Exerciss of
g | 9T ;MR e FRF 10 TUA @1 B Hou)— (@R Warrants vida Brard Resolution for allctmant dated Seturday. Jenuary 06, 2024, in accordence wilh the provisions of Regulaion 32 (2)
R 93 T TT AREeE & ) (e T8 /R reqad with Requiation 17 of the SEBI (SAST) Reguiations. The Acgurer and the Pemons fcting m Cancert shall make an apolcation for being
s ) classified as the promalers af the Targat Compary in accordance with the pravisiors af Regulation 314 (100 of the Sedurilas and
Exchanpgs Board of Inda (Listing Chigations and Decosure Requirements) Regulations, 2015, induding subsequert amendments thensho
et 0.324 1.32 3.67 6.13 0.2 1.29 3.57 6.17 ('SEBI (LODR} Regulaions’).
et 0.32 1.32 3.67 6.1 0.23 1.29 3.51 6.17 10, A copy of this Pest-Offer Public Anncuncement will be accessible on e websies of Securffes and Exchange Board of incia at wwe sebl govin
fewforT: BSE Linited at waw bszingla com and the ragistered office of the Tams Company

1 nfds g seR fafies ("duHl") & SR ST iR FRfhd eramNiferd faxia aRvmdt @7 oiemaRier |fifd gRT |
B TS B R BUA B QYH HeA §RT 20 A, 2024 BT AT N0 I8F # Rapfs R forar a1 2| A (TeAsnSem) fafrm
2015 & fAfTw 33 & TEd aMavgd 39 uRvHT & siffee RUE dul & Jenfe orar werd! gRT T o o T8 2 | Hifafds
ST TRIETS 4 9 W T g RUIE SR @l g |

2 U & SWRIh orEroierd fai aRomd souel 1S, 2013 @ €T 133 & A8d MR HUAl (R o @m A96) 199, 2015

@ A AT AR oIl AFhT (SMETE! TUH) b AR (AR by 7Y F |

TITT: oI fecor
Rare: 20 7S, 2024

3 fUwd af /s@f & affdwel @ a1 99 & A0 & IRy a9 & fory, et Wi amawass @1, gAafed / Yaaiiad fhar T &
4  URUEl $T R UHY Wi TadDell o d9drsel (www.bseindia.com 3R www.nseindia.com)
(www.archidply.com) TR SUaTel & |

3R BUl B dEIS

foreere sise & fou 3ie sTa 3w &
BT/

Trofta sTom|

usy foreor®

Eramduer: 01412917

Dt

Place:

1. The capitdized terms ysad in this Post-Offar Public Announcement shal have the meaning sasigned o them in the Latter of Offer, unless
olbanwise specibed
ISSUED BY MANAGER TO THE OFFER

SWARAJ

M REZ 0 R T LA

MMumbai-

Swaraj Shares and Securities Private Limited

Carporate Identfification Mumber; US110TWE2OIOPTCOE2621

Principal Place of Business: Urnid Mo, 304, & Wing, 215 Atrium, Mear Courtyard Memiot, Andher East,
400093, Maharashlra, inda

Contact Perseon: Pankita PatedTanmoy Banenes

Contact Number;+51-Z2-6564 5580

Email Address: {skaovan@swarajshares.com

Investor grievance Email Address: ipvesiornelaions@lswaraishans com
SEBI Ragistration Number: INMIDO12560

Validity: Permanent
Monday, May 20, 2024

S
Mr. Ravi Omprakash Agrawal
B guirer

www . readwhere . com
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